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PENSION FUND REGULATORY
AND DEVELOPMENT AUTHORITY
B-14/A, Chhatrapati Shivaji Bhawan
Qutab Institutional Area,

Katwaria Sarai, New Delhi-110016
Phone : 011-26517503

Fax : 011-26517507

Website : www.pfrda.org.in

Date:- 02.03.2016

Subject:- Adoption of Companies (Indian Accounting Standards) Rules, 2015.

All Pension Funds are advised to comply with the companies (Indian Accounting Standards)
Rules, 2015 as notified by Ministry of Corporate Affairs dated 19‘“ February 2015, as amended
from time to time. (Link- http://www.mca.gov.in/Ministry/pdf/Notiﬁcation~2002-20l5.pdf)

In case any specific difficulty, Pension Funds may represent their case directly to MCA under

intimation to Authority.
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Sum aur Kapoor

(General Manager)



